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Present:

A]'TENDENCE CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 14,09,2017

NAME OF THE PARTIES Asset Reconstruction Company (lndia) Limited

Precision Fasteners Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2O16
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When the Petitioner Counsel has started arguing the mafter, the Counsel namely, Ms.
Shruti Sardesai, appearing on behalf of the Corporate Debtor sought time to argue the mafter.

_ Accordingly, list this mafter for heari^Eon 19.9.2017
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